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 womens  there  not  only  outside  the  House
 but  there  ts  also  exploitation of  women  parka-
 mentarians  inside  this  august  House  {have
 been  standing for  last  five  minutes  tocatch  the
 eyes  ofthe  Charr,  Sir,  the  plateau  regionof Bihar
 -  expenenangseveredroughtsituation  People
 of  that  region  have  been  facing  water  and
 foodgrains  problem  forthelastone year  Many
 persons  including the  Prime  Minster  have  vis-
 980 ह181 81688  Before  the  visit  by  the  Members
 ofParliament  (interruptions)

 [Enghsh]

 MR  CHAIRMAN  That  subjectis over  now

 [  Translation)

 SHRIMOHANALA  JHIKRAM  (Mandia)
 Mr  Chairman,  Sir,  an  accident  took  place  in
 Madéal  area  on  30th  in  which  ०  bus  andatrain
 collided  on  the  crossing  The  main  reason
 behindthe  accidentisimpropermaintenance  of
 railways  भ  that  area  Mampuris  the  biggest
 narrow  gauge  railway  junctionisAsia  Earher
 the  DRM  office  was  there  which  has  since
 shiftedto  Nagpur  as  aresult  of  which  railways
 are  not  being  properly  maintained  there  Itwas
 the  fourth  accident  in  which  7  persons  were
 killed  and  15  other  seriously  injured  The
 Governorhas  announced the  payment of  Rs
 5000  to  the  famity  of  each  deceased  persons,
 Rs  2000to  seriously  injuredpersons  and  Rs
 1000  to  other  persons  who  sustained  minor
 injunes  Butitisa  matter ०  great  regret  thatthe
 Ministry  of  Railways  has  not  announced  any
 compensation  for  the  family  of  deceased  and
 injured  persons  Therefore  !  would  like  to
 submit  that  the  Railways  should  immediately
 make  announcementfor  payment  of  compen-
 sation  of  Rs  one  lakh  to  the  family  of  each
 deceased  Rs  50  000tognevously  injured  per-
 sonsandRs  25  000  tothe  persons  who  sus-
 tained  minor  injuries  Besides  that  the  DRM
 office  which  has  been  shitted  to  Nagpur  should
 be  brought  back  to  Mainpurso  that  the  recur-
 rence  of  such  accidents  couldbe  checked

 |Engttsh]

 MR  CHAIRMAN  Now  papertobelaidon
 the  Table
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 PAPERS  LAID  ON  THE  TABLE

 Notification  under  indian  Telegraph
 Act,  1885.

 THE  MINISTER OF  STATE OF  THE  MIN-
 ISTRY  OF  COMMUNICATIONS  (SHRISUKH
 RAM)  |  beg  to  lay  on  the  table  a  copy  of  the
 -a  No,  G  5  नि  62(E)  Hindiand  English
 versions)  Published  in  Gazette  of  India  dated
 the 1  1th  February,  1993,  contaningcomgendum
 tothe  Notification  No  G  5  नि  830(E)  datedthe
 28th  October,  1992,  issuedunder section  7  ofthe
 Indian  Telegraph  Act  1885

 (Pleased  in  Library  SeeNo  T  3886/93}

 12.59  hrs

 PUBLIC  ACCOUNTS  COMMITTEE

 Forty  Seventh  Report

 [Translation]

 SHRI  ATAL  BIHARI  VAJPAYEE
 (Lucknow)  Mr  Chairman  Sir  |begtopresent
 the  Forty  Seventh  Report  (Hindi  and  English
 verstons)  of  the  Public  Accounts  on  Utilisation
 of  Foreign  Assistance

 12.59  1/2hrs

 STANDING  COMMITTEE  ON  DEFENCE

 [Engiish}

 SHRI  BUTA  SINGH  (Jalore)  Sir  Ibegto
 present  the  First  Report  (Hindi  and  English
 versions)  of  the  Standing  Committee  on  De
 fence  of  Demands  for  Grants  (1993-94)  of  the
 Ministry  01  Defence


